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Pregent : Hon'ble fir.D.Purkayastha, Judicial Member

DULAL CH, BRAHMA & ANR,
VS
UNION OF INDIA & ORS.

For the applicants‘ ¢ None

For the respondants : None

" Hegrd on ¢ 26.8,98 Order on ¢ 26,8,98
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Nene appears from either side, Ncng appeaared for the
applicant on 2.2,98, 29,6.98. Teday alse none sppears for the ]

applicant, The application is dismisséé fer default of the applicant.

No order as te costs.

~ (D.PURKAY ASTHA)
MEMBEK (3)




